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Publication of Books on Speeches and
Writings of Netaji Subhash Chandra
Bose and Raja Ram Mohan Roy

4716. SHRI B. K. DASCHOW-
DHURY: Will the Minister of EDU-
CATION AND YOUTH SERVICES
be pleased to state:

(a) whether Government propose
to publish books on speeches and wri-
tings of Netaji Subhash Chandra Bose
and Raja Ram Mohan Roy through
National Book Trust of India in na-
tional and all regional languages; and

(b) if not, the reasons therefor?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR.
V. K. R. V. RAO): (a) National Book
Trust, India, proposes to bring out
biographies of Netaji Subhash
Chandra Bose and Raja Ram Mohan
Roy in the National Biography series
in all the Indian languages. The bio-
graphies will include extract from
their important speeches.

(b) Does not arise.
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Heirloom Jewellery of Late Nawab
of Rampur

4718. SHRI JYOTIRMOY BASU:
SHRI INDRAJIT GUPTA:

Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether it is a fact that the
so-called dynastic or heirloom jewel-
lery of the late Nawab of Rampur
lying in the vaults of the State Bank
of India, New Delhi had at any time,
after the death of the late Nawab of
Rampur, been replaced, substituted,
sold or tempered with; and

(b) if so, whether any action has
been initiated against the concerned
Government officials or against the
officials of the State Bank of India,
New Delhi?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):

G (a) The matter is under investiga-
ion,

(b) No occasion for such action has

arisen.

Exemption from Wealth Tax for Heir-
loom Jewellery of Nawab of Rampur

4719. SHRI JYOTIRMOY BASU:
SHRI INDRAJIT GUPTA:

Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether exemption for the so-
called dynastic or heirloom jewellery
belonging to the late Nawab of Ram-





